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%EEDRE THE CENTRAL ADMINISTRATIVE TRIBUNAL,PRINCIPAL

BENCH 4NEW DELHI,

O.A, NO,25% of 1991

Smt. Sumitra Devi, aged about 49 years,

widow of Late Sri Vishnu Dutt Sharma,

Resldent of House No, 182JMulti storey,

Northern Railway Colony, Alambagh, Lucknow,
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oo o Applicanto
Versus

Unlon of India through 1ts Secretary,
Union Secretariat, New Delhi,

Chairman, Rallway Board, Rall Bhawan, New Delhi.

Divisional Railway Ma.‘nager, Northern Rallway
Hazratganj, Lucknow. .

Senior Divisionai Peféonnel Officer, Northern
Railway, Hazratganj, iucknow.

eseo Respondents.



